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SHRI NAMBIAR: The entire police 
force II hearlDa you. Do nOI forlel It. 

MESSAGB PROM RAJYA SABRA 

SBCRBrARY I Sir, I have to report 
tbe followlna meaaap received from tbe 
SocmUJ of Raga Sabha I 

"In accordance wltb tbe provisions of 
sub-rule (6) of rule 186 of the Rules of 
Procedure and conduct of Business In 
the Rajya Sabha, I am dirocted to 
return herewith the Appropriation (No. 
3) Bill, 1969, which was passed by the 
Lok Sabha at its sitting held on the 
28th April, 1969, and transmitted to the 
Rajya Sabha for Its recommendations 
to make to the Lok Sabha In reprd to 
the sald BI11." 

18.20 hoan 

The £Ok Sabho then odjOll1'ned till £In." 
0/ the Clock 0" Mtmday, Ma, 12, 1969/ 
V"Wha 22,1891 (SGkG)_ 

PrInted at ,UaIhdeeII Prlnten, 210 DaryaaaDi, Delh~. 


